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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

DA No.188/91, Dt, of Decigion:11-3-1991,
1.5mt.E.Kalavathi
2.,T.Anil Kumar eeeApplicant
Us;

1. District Employment Officer,
District Employment Exchange,
Warangal.

2. Regional DyZDirector of Census
Operations, Municipel Guast
Houss, Hanamkonda, YWarangal.

3. Dirsctor of Census Operations,
Soma jiguda, Hyderabad.
: «« oRespondents

Counsel for the Applicant

Shri G.Vidyasagar

Counsel for ths Respondents Shri Naram Bhaskar Rao,

Addl.CGSC

CORAM
THE HON'BLE SHRI B.N.JAYASIMHA : VICE-CHAIRMAN
THE HON'BLE SHRI O.SURYA RAD : MEMBER (JUDICIAL)

(Order of the division bench delivered b
Hon'ble Shri D.Surya Raa, Member (Jg )

The applicants herein are aggrieved by the action
of the 1st Respondsnt in not sponsoring their names for

temporary appointment for the vacancies of Tabulator, Ryes

X
Checker and Supervisor.in the office of the 2nd respon- "
. N

dent. It is alleged that the 1st applicant has rsgistered

N on 20-9-38 L
on 28-11-1990 and the 2nd applicant registered/uith the District

employment exchange, Warangals-’'The 2nd respondent had

15 Fresh vanpmolat raguagny A
notified fers sponscring candidates for the post of Tebulator,
Checker and Supervisor. Applicants allege that two persons
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To

1. The District Employment Otticer,
' District Employment Exchange, Warangal.
2. The Regional Dy. Director of Census Operations,
Municipal Guest House, Hanamkonda, Warangal.
3. The Director of Census Operations, Somajiguda, Hyderabad.

4. One BER copy to Mr.G.vidyasagar, Advocate
Race Course Road, 014 Malakpet, Hyderabad.

5. One copy to Mr.N,Bhaskar Raop Addl.CGSC. CAT.Hyd.Bench,
6. One spare COpPY.
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action of the 1st Respondent for not sponsaring the names

2&

juniors to the applicants( i.e. persons who wers registered
v3g Caveely Sveeolbav and Rosnesl [tumoay H—

subsaquent to the applicants)iuere‘sponsored by the 1st
Respondent .Despite. oral requesta made by the applicants,

the 1st Respondent declined to sponsor the names of thae

b}

applicants., It is this action of the 1st qgspondant'in

Rl !fmcmﬁl e me;rva‘v then  hod® & W‘uﬂg

. not sponsoring thei. names of the applicantsL.hs-illegal,

or—

arbitrary and offendéyarticle 14 and 16 of the Constitus-

ang T ophRontt
tian of India.[ therefore sesks a direction to delcare the

of the applicants for the post of Tabulator, Checker and -

Supervisor under the 2nd Respondent as illega.and also

' to issue a consequent direction to the .2nd respondent to

consider the names of the applicants for selection and
‘appointment to the post of Tabulator, Checker and Super-

visor.

2 We have heard Shri G.Vidyasagar, learned counsel for
the applicant and Shri Naram Bh;skar Rao, learned stending
counsel for the Respondents 2 and 3 andIShbi D.Panduranga
Reddy, learned special counsel for the State Government.

On & consideration of these facts we direct the 1st respon-
dent to sponsor¢ the names of the applicants, if the persons
who have registered subssquent to the date of reg;stration

of the applicants have been sponsored by him.and if the appli-
cantg ful-fill the qualifications.prescribed by the Znd
AVt .
Respondent. Adbebrenngly application is disposed-of tuwith
these directions. WNo order as to costs.
r‘%df .0 2
g%jj ) R— Qr*a,

(B.N.JAYASIMHA) (D.SURYA RAD)
Vice-Chairman Member (2J)

Dated; 11th March, 1991, g RUpH
avl/ Dictated in Open Court :’°*J3 .
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CHECKED BY ' APPROVED BY

T’PED BY COMPARED BY ] iy

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH HYDERABAD

THE HON'BLE MR.B.N.,JAYASIMHA : V.C.
AND '
THE HON'BLE MR.D.SURYA RAO : M(J) :
. AND : "
THE HON'BLE MR.J,NARASIMHA MURTY:M(J)
. D
THE HON'BLE MR.R{BALASUBRAMANTAN:M(A)

. — ] -
Dated: [k ) 19910

ORCER ) JUIGMENT: .= .

M.A./R.A. /C.A. NO.

in )

T.A.No, W.P.No,

O.a.No, (R "S\C\l

Aditted and Interim directions
isgued.

Alljowed ' S

Disposed of with direction

Dismigsed

Dismifsed as withdrawn
Dismissed for default

M.AJ Orderec/Re jected.

RS fisweative Tribunal |

DESPATCH
- AARISSY

| C;rinﬁaabw BENCH.
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